
HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 16042 of 2025

Court No. - 33 

HON'BLE VIKAS BUDHWAR, J.

In Re: Civil Misc. Withdrawal Application No.3 of 2025.  

The present application has been filed by the writ petitioner seeking 

withdrawal of the present writ petition.

Application is allowed.

The writ petition is dismissed as withdrawn.

Interim order, if any, stands vacated.

January 7, 2026
R.S. Tiwari

Versus

Counsel for Petitioner(s) : Narayan Dutt Shukla, Rituvendra Singh 
Nagvanshi, Santosh Kumar Shukla, Sr. 
Advocate

Counsel for Respondent(s) : C.S.C.

(Vikas Budhwar,J.)

Shri Pradeep Kumar Gupta
.....Petitioner(s)

State Of U.P. And 65 Others
.....Respondent(s)
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